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"Ghost Calls" on Telephones 

[Shri YashpaJ SiDgh: 
1913 J Shri S. M. Banerjee: '1 Shri Bhagwit Jha Azad: 

Shri D. J. Naik: 
Will the Minister of Commuaications 

be pleased to state: . 
(a) whether the Posts and Tele-

graphs Department has been direct-
ed to lodge complaints with the 
police against the persons making 
"ghost calls" on the telephones and 
indulging in vulgur talk and abuseS; 
and 

(b) if so, the number of persons so 
far apprehended? 

The Deputy MiDister in the Depart-
ment of Communications (Shri Bhaga-
vati): (a) and (b). According to 
the instructions issued by the Posts 
and Telegraphs Department for deal-
ing with compla:ints of "ghost calls", 
steps are to be taken by officers in 
charge of Telephone Systems to trace 
the telephones originating such calls. 
In cases where such calls are traced, 
notice is served on the offending sub-
s~riber intimating that his telephone 
would be disconnected, if a satisfac-

. tory explaination is not received with-
in 7 days of issue of the notice. If 
the offending subscriber does not 
defend himself or agree to take suita-
ble action stopping such calls, action 

is taken to disconwect the telephone. 
The question of lodging of complaints 
with the police against person making 
such "ghost calls" is under conside-r-
ation. 

Retrenchment in Ordnance Factories 

r Shri P. C. Bor~: 

J Shri P. R. Chakraverti: 
Maharajkumar Vijaya 

ADanda' 
1914") Shri Yashpal Singh: 

\ 
Shri Bukam Chand 

Kacbhavaiya: 
Shri S. M. Banerjee: 

L Shri DajI: 
Will the Minister of Defence be 

pleased to state: 

(a) whether it is a fact that while 
workers have been retrenched from 
the Ordnance factories, orders for pro-
duction of defence articles have been 
placed with the private factories; and 

(b) if so, the extent of .retrench-
ment made in the Ordnance factories 
during the past one year and how 
far the orders for defence items were 
diverted to private industries during 
the same period? 

The JWInister of Defence Produc-
lion in the Ministry of Defence (Shri 
A. M. Thomas): (a) and (b). There 
has been no retrenchment of any 
regular worker in the Ordnance Fac-
tories last year or this year. 
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